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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, Papers to be Laid on the Table.

Tg, o 3z Aeaw e I (off werrst Brey) & srewer wEG, A Prarfeifiaa uq i ueer uz AT §:-
(1) usft aiféiforpr, 1956 &t emer 619 &t 3urmar (1) & sidela Fworierfiaa uql & vaw-vew yfer (Bodt den sPEh szma)c:-

(@) (up) sizwrel wos forRlaR amdcvga  $EE9)Cs Saciudic  wRUlE fafies, dd
aorez & ad 2013-2014 & oriou & ewr g weiten & ary # @aeo

(aY) siswer ws Bl arddvga AR Sacwiic wRUe fifies, dd
arre @l ai 2013-2014 @1 aiftfes gfedeer, ceamdtidrm = aen 3o a2
Briqa-seRzuers & Rk |

[Placed in Library, See No. LT 2334/16/15]
(z1) (vas)  alercflasr defcaa Jacudle asuorm sifs gael ous dla s ggs v
aeR sl fifies, omefl gaar B ad 2013-2014 & wrlau H pwR

G Jafter |

(aY) aereflax $sBeuea Jaeudie @l e gae ws dla ws gg2 ws
PR et fifies, oot gxer @1 af 2013-2014 @1 affo yfedear,
rzamudtfare A eren o1 U Poridw-srcmudsi &t fewforr |

(2) 3ugfer (1) 9t sfearf3aer ueff @t 218 ueer u2 x5! 3 o Rewa B wrur gafar ael & fazer (fFedt e 3P)Ef dzaar),

[Placed in Library, See No. LT 2335/16/15]

(3) (ow) atgrotel $Reewe Wiz ansay, Feifer vos #fifdem seayrsater, Aguare B ad
2013-2014 & aiftfos yferdaar &t v yfer (Bedh aen sl dewavr) aen
Azt A,

(aY) otemere sReewe wiz arsay, e ws fif¥em seayrsel, 3amae & ad
2013-2014 & wriasau & 3wz grr 3efien & ary 3 Ra (Bodl aen
3idJafl 2z

(4) 3wefer (3) i 3Rt wf @ A8 ued w3 X6l 3 gu Rewa A5 @Rl gl aren Raur (Red! aen Pl sizaa),

[Placed in Library, See No. LT 2336/16/15]

(5) (uw) ararea sifell $f¥eeye Wiz wya dgBcuarssioe, aul & o 2013-2014 &
aiftfer yferdcar & vas gfer (fBodt aen 3B sizasaon) den daamdifana dax,

(@) a@e @it sReewe wik Foa ssRcuensatenD, auf & wi 2013-2014 &
wrEfw &t emR grr wilen & @ i R (Bedt aen sEEh swaa),

(6) 3ueler (5) f sfeciiaa udl @ 2w ucer uz 2@E! @ gu fewa B wrrur gl aren Raeor (Fodt aen P 2iza),

[Placed in Library, See No. LT 2337/16/15]

sreratedter worf #ieft (oft spoer aiem) @ arwgr adGen,  Stewier POrsIes gsed Wisold Us Sucudic WUl der Stelendl wrl iqrerr & da wi 2015-2016 ¥ e gu
Jarsitan et 1 v yfer (Bodt aen aP)sh svaor) 2rem uee w2 2201 §

[Placed in Library, See No. LT 2338/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the V. V. Giri National Labour Institute, Noida, for the year 2012-2013, alongwith
Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the V. V. Giri National Labour In Institute, Noida,
for the year 2012-13.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2339/16/15]

(3) A copy of the Financial Estimates and Performance Budget (Hindi and English versions) of the Employees' State Insurance Corporation, New
Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 2340/16/15]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Employees' Provident Fund Organisation, New Delhi, for the year 2013-2014.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Employees' Provident Fund Organisation, New Delhi, for the year 2013-2014,
together with Audit Report thereon.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (4) above.

[Placed in Library, See No. LT 2341/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL): Madam, on behalf of my colleague, Shri Dharmendra Pradhan, I beg to lay on
the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding between the Hindustan Petroleum Corporation Limited and the Ministry of Petroleum and Natural Gas for
the year 2015-2016.

[Placed in Library, See No. LT 2342/16/15]

(ii) Memorandum of Understanding between the Indian Qil Corporation Limited and the Ministry of Petroleum and Natural Gas for the year
2015-2016.

[Placed in Library, See No. LT 2343/16/15]

(iii) Memorandum of Understanding between the Biecco Corporation Limited and the Ministry of Petroleum and Natural Gas for the year 2015-
2016.

[Placed in Library, See No. LT 2344/16/15]

(iv) Memorandum of Understanding between the Balmer Lawrie and Company Limited and the Ministry of Petroleum and Natural Gas for the
year 2015-2016.

[Placed in Library, See No. LT 2345/16/15]

(v) Memorandum of Understanding between the Bharat Petroleum Corporation Limited and the Ministry of Petroleum and Natural Gas for the
year 2015-2016.

[Placed in Library, See No. LT 2346/16/15]

(2) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
(i Review by the Government of the working of the Indian Strategic
Petroleum Reserves Limited, Noida, for the year 2013-2014.
(i)  Annual Report of the Indian Strategic Petroleum Reserves Limited,
Noida, for the year 2013-2014 alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(3) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above.

[Placed in Library, See No. LT 2347/16/15]



(4) A copy of the Kerosene (Restriction on Use and Fixation of Ceiling Price) Amendment Order, 2015 (Hindi and English versions) published in
Notification No. G.S.R. 41(E) in Gazette of India dated 19th January, 2015 under sub-section (3) of Section 6 of the Essential Commodities Act, 1955
together with a corrigendum thereto published in Notification No. G.S.R.89(E) (Hindi version only) dated 13th February, 2015.

(RN

(ii)

A copy of the Annual Report (Hindi and English versions) of the Qil
Industry Development Board, New Delhi, for the year 2013-2014,
along with Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Oil Industry Development
Board, New Delhi, for the year 2013-2014.

(6)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

[Placed in Library, See No. LT 2348/16/15]

[Placed in Library, See No. LT 2349/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE, MINISTER OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE IN

THE MINISTRY OF CIVIL AVIATION (DR. MAHESH SHARMA): Madam, I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Airports Authority of India and the Ministry of Civil
Aviation for the year 2015-2016.

(2 0]

(i)

A copy of the Annual Report (Hindi and English versions) of the
Indian Museum, Kolkata, for the year 2013-2014, along with
Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Museum, Kolkata, for the
year 2013-2014.

(3) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above.

[Placed in Library, See No. LT 2350/16/15]

[Placed in Library, See No. LT 2351/16/15]

Farot 3t cren sFara el (9ff otvog Ris dlerz): sasr sdxcen, 3 sl ageisht off feuy Sa amrer &6t sz 3 el ue 2 veer w2 zxrm g:-

(1) fororferRaa udf &t v-um yfer (fBadt aen sBeh Jizaszr)::-
(o) Agler sural foprar fefdies aen xarel dicuerr & dfa ad 2015-

G

(cftor)

(ar)

(afr)

2016 ¥ fo1u g3m JSier U |

[Placed in Library, See No. LT 2352/16/15]
voroadhf ffdres aen ssure siqrerr & dla adt 2015-2016 & o
B3 AT ST |

[Placed in Library, See No. LT 2353/16/15]
f&gzarel ¥eraast dacase s aer seura siqrer & dia af
2015-2016 & fere gam wersiar smdel |

[Placed in Library, See No. LT 2354/16/15]

airefter et yftrepaon féfdes qen s3urd digrerr B dia af 2015-
2016 & fere g3i AHSdAr sy |

[Placed in Library, See No. LT 2355/16/15]

oA foifdes den saurd sdrerr & dia e 2015-2016 & o
B3 IElAr Suel |



[Placed in Library, See No. LT 2356/16/15]
(ws) WassiRiive fefds aen sxuia sgrerr & dta ad 2015-2016 &
fe1e gam Iersiian e |

[Placed in Library, See No. LT 2357/16/15]
) FoRa varelizoer iz fifdcs aen Famor Fdqrerr & dia ad
(3re)
2015-2016 & fere gam Fersiiar sudel |

[Placed in Library, See No. LT 2358/16/15]
(amo) fégeamer diw feifdes aer arer siqrerr & dia ad 2015-2016 &
fere ganr Jrsilan smuer |

[Placed in Library, See No. LT 2359/16/15]
(ot) olomolcl veydiiforer duolt ferfdics aen arel Fiuerr & dia ad
2015-2016 & fere gam Jw@rsilar el |

[Placed in Library, See No. LT 2360/16/15]
(gor) dodfel RifdRs e et sigrera & dia ad 2015-2016 a5 fére gan
JpIEiAr et |

[Placed in Library, See No. LT 2361/16/15]

(2) zarer 3 2afsrst (froora 3l faifermerer) aiféifsre, 1957 &1 arar 28 &t 3u-emar (1) & sicele siftrmon e aor.am. 423(3r) st 10 waadt, 2015
& 93 B IS A YeotianT g8 oft aen Bres grar 3uei sfeafaa 31 wfesll ot o wforsil & wu 3 difter Rpen srn 3, & vo yfer (Bedt aer sEish
I

[Placed in Library, See No. LT 2362/16/15]

12.01 hrs.
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